
CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

O.A. NO.1624/2000
O.A. NO.1584/2000
O.A. NO.1720/2000
O.A. NO.1943/2000

/  New Delhi this the 16th day of October.

HON'BLE SHRI JUSTICE ASHOK AGARWAL, CHAIRMAN

.:,.HON'BLE SHRI S.A.T.RIZVI, MEMBER (A)

(n. OA No. 1624 /2000

,1 .Srnt.Abha Bhardwaj
W/o Dr . R. Bhardwa.i

R/o D-1/8, DDL) Hospital Residential Com}
Hart Nagar, New Delhi-61 .

?  .Srat. Madhu Sharrna
W/o Shri R.K.Sharraa
R/o M-38, New Mahavir Nagar

i  1 New De Ih i .

-i SmtiKarita Vohra
■  W/o Shri Devender Vohra

'■ R/o 109/B, Ramesli Nagai'
New DeIhi .

4. Smt. Rekha Pathak
W/o Shri G.D.Pathak

'  R/o 46, Laxmi Apartments
Sector 9, Rohini
Delhi .

5. Smt.Rajn i Sail
W/o Shr i C.S.Sat i
R/o B-549, Sector 51
Kendriya Vi. har
Noida.

6  Smt. Ren LI Saxena
W/o Shri A.K.Saxena
R/o C-7/60, East of Kai lash
New Delhi .

• ; 7. Ms.TaJinder Kaur

2!)0,

■t:T.

.1 L e

D/o Sardar Narayan Singli
R/o DA/99/C Hari Nagar
New DeIh i .

Snit.Usha Rani Sharma
W/o Shri V.B.Sharma
R/o 28, Plot B-5
Deluxe Apartments
Vasundhara Enclave
Delhi.



/

I

g. Dharat Bluishan
S/o l.at.(? Slu- i A . c: . LaklKM'b
R/o 99-B,, Hame.sli liagar
DeIh i .

(  By Sh.B.B.Raval and Shr i K . N . R . P i I la>^
Advocates)

-■ ye r 3 LI s -

Shri Comnussioner
Kendriya Vidyal.aya Sangathcin
18, Institutional Anm
Shaheed Jeet Singli Marg
New D e 1. li i - 1 1 d 0 16 .

(«v Advocate Slif i S. Rajappa >

L2J • _ OA No. 1 nlM/ 2 00 0

.".op I i I - '7>

N I > t; I i • 1 .

1 , i,)r . V i vekanand i 11 1 .lain
Voga leai;!'!!;; !" , t isliesli keiii.) r i y a,
K a III 1 a N e 1 rr u ii a g a r
GUaz i abad.

2, Vipin Kumar Anaiid
Yoga Teacher, Kendr'iya Vidya laya
Gule Mai'ket
New Deilii .

3, Snit.Poouani St.;h.v.'-i '
Yoga Teacher , Kendr i>'a Y idya l.aya
Goie Market
New Delhi .

(  In person)

'  1 d \ o i a ■> . I

1" 3 l.l S

The Commissioner
K e nd r i >'^a V i dy a I a \'a Sa 11 ga 111a n
18, Institutional Area
Shaheed Jeet Singli Marg
Now De 111 i .

' B\' Advocate Shi i 3 . Ra ,ia.iifia ) '

( 3 ) , OA No. 1728/20.00

Arun Kumar Vashisht
K.V.No.2, Delhi Caiitt.
DeIh i .

C  In person )
- e r s 1.1 s -

The Co mini ss i oner
Keiiiir i\'a Vidya l.a,\ a ;.ia nga t ba n
18. I inst i tut i ona 1 .A I'eu
S tia li e ed J e e 1: .S i. n g 11 Mary
New Delhi .

(By Advocate Shri S . Ra ja.p[).:A)
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(4) . OA No. 1943/2000

Vai'dya Nath Jha
Yo«a Teacher
K.V. No. 1
Delhi Cantt.

( In person )
-versus-

1. Union of India, through
Secretary
Ministry of HRD
Shastri Bhawan

: . - New Delhi,

2- Dr.E.Prabhakar
Education Officer

h  1.8 Institutional Area
<  Shaheed Jeet Singh Marg
jr New DeIhi- I TOO 16 .

3: The Principal
K,V.No. 1
Delhi Cantt.

(By Advocate Shri S.Rajappa)

A(:)ijl ica/iV

Ih .s [.)oIK.l I.' n 1,

O R D E R (ORAL)

Shri Justice Ashok Agarwal;-

..iy.' . Aggrieved by the orders passed by the Tribunal

jthe present OAs, part ies had approached I. iu.- Hi.

Court of Delhi wherein a consent order was uaissf.-d

authorising the Board of Governors to take a H ri ■ i .s i. on

in the matter. The Board of Governors. v. ; ai ' -

informed, has issued its dii'ections Ijy an pa;.jsi iJ

on 7.9.2001. In the circumstances, in our ■, ien,

nothing now survives in the present OAs. The order of

the Board of Governors of 7.9.200.1 , if a1. al l . wi l l

give ...a afresh cause of action. Present. OAs in thi:-

circumstances stand disposed of with no oi'dei us l i i

costs.

(S ■ A. T. R i z V i )
Member (A) ■
/sns/
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